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and (b). Yeo, Sir. An informal Cum-
mitLee of Sc''l'etarics to the tiovern-
ment Of India has becn appomted to 
atuJy the water supply problem. uf 
Delhi and to formulate concrete pro· 
posal. for solving and implementIng 
them. 

The Committee ia composed of the 
following Officers:-

1. Cabinet Secretary. 

2. Secretary t.o Prime Minister. 

3. Secretary, Ministry of Irriga-
tion and Power. 

4. Secretary, Ministry of Home 
Alfaira. 

5. Secretary, MiniNtry ~~f Works 
and Housing. 

6. Secretory, Union TerritorIes, 
Ministry of Homc AlIairs. 

7. Secretary, Ministry of Health. 

8. Commissioner, Delhi. MunicI-
pal Corporation. 

Other officers can be invited to join 
in the deliberations of the Committ<.'e 
all and when required. 

(c) There is no question of ~ bmit  

ting B r(~ ort as it is" contmumg 
body. 

Postponement of Repayment of 
lnatalment to I.M.F. 

°55. Shrl RamHbwar Tantla: 
Shrl IUmatsiD,ka: 
Shrt P. R. Chakra .... rtI: 
Shri P. C. Borooah: 
8hrl P. K. Deo: 
Shrl Solankl: 
Shrl Kapur SI ..... : 
Shrimatl Sharda Mukerjee: 
Shrl Yasbpal 81n1b: 

Will the Mini.ter of Finan.. be 
plp8sed tu slat,,: 

(a) whether It is iI fact that 'flltlla 
has requ .. sted to the Internatio",,1 
Monetary Fund for a postpnnelnent of 
the repaymC'nt of an in~t lm nt due 

this monlh; 

(b) if so, the reaction of fl'ie Inter. 
a.tional Monetary Fund thereto; 

(c) the amount of the instalment 
tblat was to be paid to the Internation-
al Monetary Fund; and 

(d) the time by which India is likely 
to repay that instalment? 

The MInIster of Plan'>i", (lIhn B. 
B. Bilagat): (a) to (d). The Inter-
national Monetary Funl has agreed 
to the postpunement of the repay-
m~nt of the instalment o'f $ 25 million 
due on the 30th Septembpr, 1965. The 
repayment in insto!ments is a lnatter 
of mutual agreement between the 
Fund and India, provided that the 
entire amount is paid within the sUpu-
lated penod i.e. by 31st July. 1986. 

Kh...... Committee on Narmada 
River Project 

'56. Shrl lIari Vishnu Kamath: 
Shrl Vidya Charan Shukla: 
Dr. Chandrabhan Singh: 
Shrl Ponshar: 
Shrl Rukam Chand 
Kaehhavalya: 
Shrl Wadlwa: 
Shrt Jashvant Mehta: 
Shri J. P. Jyotlshl: 
Shrl Dajl: 

Will th~ ini t~r of Irril:atioD and 
Power be pleased to refer to the reply 
given to f;tarrl'd Question No. 679 on 
the 16th September, 1965 regardiIll 
Kho,11l Commit.tee Report on Narmada 
River Project and state: 

(a) whether tbe recommendations 
and proposals made by the Committee 
have been conddered by Government; 

(b) wheUler the views thereon of 
the Stat.e G<lvernments concemed 
Mve bet!n obtained; 

(c) it '0. a brief resume thereof; 
and 

Cd) th~ decisions. if any. taken on 
the r omm r. tion~ and proposals! 

The MlDIster or Jrrl ~tlon and 
Power (Dr. K. L. ~ l: (8) and Ib). 

Views of the State Governments con-
cerned are still awaited. 

(c) nnd (d). Do not arise. 




